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fio 44.45% 54.00% 54.03% | ; :
4.68 491 5.16
50.56 44.02 31.28 FORM A
6.98% 8.77% 6.58% PUBLIC ANNOUNCEMENT
0 o) 0 (Under Regulation 6 of the Ivency and Bankruptcy Board of India_
4.59% 551% 2.51% (Insolvency Resolution Process for'Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
1formatof unaudited financial results for the quarter ended on 31.12.2022, filed with the Bombay UNITED ARTLOGISTICS PRIVATE LIMITED
52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, as R ANT PAR AR
ancial statements and otherline items referred in regulation 52 (4) of the LODR Regulations, are 1. | Name of corporate debtor United Artlogistics Private Limited
Exchangei.e. www.bseindia.com and onthe website ofthe Company i.e. www.kfl.net.in. 2. | Date of incorporation of corporate debtor | 8" April , 2008
he quarter ended on December 31, 2022 have been reviewed by the Audit Committee and 3. | Authority under which corporate debtoris | RoC-Delhi
its meeting held on 31-01-2023. The Statutory Auditors ofthe Company have given their Limited incorporated / registered
an onthe financial resuls for the quarter ended on 31.12.2022. d 2. | Corporate Identty No. / Limited Lizbiity | U74120DL2008PTC176499
cordance with the IndianAccounting Standards (INDAS) as prescribed under Section 133 of the Identifcation No. of corporate deblor
i i 5. | Address of the registered office and B-601, Navin Appartments, Plot No 13,
ntrulesissued tereunder. o principal office (if any) of corporate debtor | Sector-5, Dwarka, New Delhi- 110075
1ave been regrouped and reclassified to confirm tothe figure ofthe current period. g G e e e 30" January . 2023
For and on behalf of the Board of Directors respect of corporate debtor (order received on 3ist January,2023)
For Kribhco Fertilizers Limg:;i T F:&Tﬁgg g;tge Zfs closure of insolvency | 29" July, 2023
R.K.Chopra 8. | Name and registration number of the Mohit Goyal
(Managing Director) insolvency professional acting as interim | Registration Number:
DIN: 06969911 resolution professional . - IBBYIPA-001/IP-P-02395/2021-2022/13636
9. Atis%‘mgs and ef-majl oflthe interim g ahLGE‘SDIG;Iem;f oggglave, Near Preet
SECOND FLOOR, GMTT BUILDING e B e e :
_L FINANCE MNK ] Email Id: camohitgoyal@gmail.com
D-7 SECTOH 3 NOIDA UP 201 301 10.| Address and e-mail to be used for 17 LGF, Defence Enclave, Near Preet
ION 13(2) OF THE SECURITIZATION & RECONSTRUCTION OF FINANCIAL g{:;ggg%ﬂ;gg sggg b intefim Vihar, Delhi - 110092
T OF SECURITY INTEREST ACT, 2002 THROUGH PAPER PUBLICATION B e T N
ng borrower (s) have defaulted in the repayment of principal and payment of interest of credit ook Sl{ m|sls|on i W ey 200
« and said facilities have turned Non Performing Assets mentioned against each account. The 12, S;mg;gﬁgﬁbf s:’gjo‘;“gf clause(b) | Not Applicable
ionand Reconstruction of Financial Assets and Enforcement of Security InterestAct 2002 were ascertained by the interim resolufion
n their last known addresses by registered post. However the notices have been returned professional
reasonsto believe that the borrower(s) / guarantor(s) are avoiding the service of notice, as such 13.] Names of Insolvency Professionals Not Applicable
cnotice aboutthe same. % identified to act " Auzh?risqd -
‘Description of the Date of Dateof | Amountas per R ‘
‘Secured Assets -« NPA Demand Notice | demand notice i g) Re: e =) Web link :
\llthat piece and parcelof Freehold 03-09-2022 03-11-2022 Rs. 3 & : hitps: bl.)' 2 download:
‘esidential Flatbearing o, FF 10n 1st 11.73,156.32) ), Delle Sl otz spronpiecys g i e
Toor wihouk roof fghts covered areet feasiiing 5050 of WIS, of plot L 6 ong0-16-2022 Notice is hereby given th;t the National (;ompany Law Tribunal , New Delhi, Bench [V has ordered
earing no. D 15 & D 16 faling under khasra no. 1561 situtaed at Keshav | Plus Interest A i \ A
l‘unj _Colony \ﬁllaqe Rasipur Ghaziabad Pargana Da_sna Thesil and I?igﬁ(, and other m;%ﬂ%ﬁ%ﬁﬁi:ﬁ;%ﬁm‘m%eﬂ% f,&mﬁ%’ United Artiogsatica Frivags
shaziabad UP which is bounded as under: Boundaries: East : Remaining | charges at The creditors of United AnloFglstlu Private Limited, are hereby called upon to submit their claims
ortion, West: PlotNo. D14, North : Road 18 ftwide, South : Other's property. | Contracted with proof on or before 14” February, 2023 to the Interim Resolution Professional at the address
‘he Property belongs to Mrs. Anuradha W/o Sachin Kumar. Memorandum | rate from mentioned againstentry No. 10. ;
fdeposittitle deeds for creation mortgage dated: 23-09-2021 31-10-2022 The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by postor by electronicmeans.

am, Ghaziabad, Uttar Pradesh-201013. 3.Anuradha W/o Sachin Kumar, UGF-1; Plot No.-
|ear Shahnai Farm House, Govindpuram, Ghaziabad, Uttar Pradesh-201013. (Account No.

Submission of false or misleading proofs of claim shall attract penalties.

Mohit Goyal

|BBI/IPA-001/1P-P-02395/2021-2022/13636

Allthat Part & Parcel of AConstructed [ 08-02-2022 | 30-08-2022
Residential House, Havingland measuring in East-31 feet, West-31 Feet,
North- 19 Feet 6 Inch & South-19 Feet 6 Inch, Having total area of 604.5
Sq. Feeti.e. 56.180 Sq. Meter Bounded in East way 12 feet wide, West-
Plot of Sardar, North- Way 16 feetwide & South- Plot of Sheshank Kumar,
Belong to Khasra No. 1510 Situated in Vilage Salempur Rajputn
(Presently within Limit of Nagar Nigam Roorkee) Pargana Bhagwanpur
Tehsil Roorkee Distt. Haridwar. The Property belongs to Smt. Reena
Sharma W/o Shri Durgesh Kumar Sharma ie. 1 among you.
Memorandum of deposit of title deeds for creation of mortgage dated :
28.01.2019

Rs. 10,16,781/-
ason
25-08-2022
Plus Interest
and other
charges at
Contracted
rate from
26-08-2022

 Mathura, Uttar Pradesh-281001 Also At: H. No. 78, Sainva, Police Station-Shergarh, Tehsil-
1t No.2228210050000003) i

[Allthat piece and parcel of Plot [ 09-06-2021 | 31-10-2022
Praperty No. 28-N, area measuring 100 Sq. Yards, Part Khsra No.
1981 and 1996, Situated in area of village- Behta Hazipur, Abadi
Known as Krishna Vihar, Pargana- Loni, Tehsil and Distt.
Ghaziabad, U.P, Pink No 201102, and which is bounded as under:
Boundaries: East : Plot No. 28 N, West : Road 20 Ft. Wide, North:
House of Anshu Sharma, South : House of Jagdish Sharma 28-N,
The Property belongs to Ms. Anshu W/o Dinesh Kumar Sharma.
Memorandum of deposit of title deeds for creation of mortgage
dated:30-01-2019

Loan AIC *
2203210090000004,
Rs. 17,85,396.90/-
Loan A/IC
2203218860000005
Rs. 2,89,934.75/-

as on 30-10-2022 Plus
Interest and other
charges at Contracted
rate from 31-10-2022

10093 (Account No. 2203210090000004, 220321 8860000005)

atpartand parcel of Property Constructed [ 13-05-2022 | 25-08-2022
dential House Having Land Measuring In East - 19 feet. 3 inches, West - 19
3inches, North— 31 Feet 10 Inches & South 31 Feet 6 Inches, Having Total
of 600 Sqr. Feet i.e 55.762 Sqr. Feet Having Total Covered area of 600
efeet, situated at Khasra No. 464 x 465 At village Padli Tehsil Roorki Dist:-
war. which is bounded as follows: Boundaries: East: Plot Of Ram Singh,
-12 Feet Wide, North: Plot of Leena Devi , South: Plot of Hapal Singh. The
arty belongs to Mr. Mr. Meharban S/o Nasari.e. 1 among you. Memorandum
Josit of title deeds for creation of mortgage dated : 26/07/2018

Rs.7,25,749.56/-
ason
16-08-2022
Plus Interest
and other
charges at
Contracted

rate from
17-08-2022

Allthat Part & Parcel  |_08-05-2022- | 04-11-2022
of Plot, measuring 117 Sg. Mtr. Situated at Mauza
Govind Ashram, Mathura Bangar, Tehsil and Distt.
Mathura at Khasra No. 4 Mi. which is bounded as
follows: Boundaries: East: House Mohanlal, West: Plot
Kalua Slo Narayan, North: Drain, South: Road 15 Ft.
The Property belongs to Smt. Veena Devi W/o Shanti
. Mahavidhya | Swaroop. Memorandum of deposit of title deeds for
UP-281001. | creationof mortgage dated : 28.11.2019

Rs. 9,91,961.43/-
ason

04-11-2022

Plus Interest

and other charges
at Contracted
rate from
05-11-2022

2/21, Govind
|, UP-281001.
i sadak Deeg
Ihey Krishna
sovind Nagar,.
Veena Wio

2/21, Govind Ashram , Mahavidhya Colony Govind Nagar, Sector-1, Mathura, UP-281001.

Dated 31" January , 2023

WEST CENTRALR

cd \
Sr. Divisional Commercial Manager, Kota Division, West Central Railway
inviting e-Auction for the contract of "Advertisement on station circulating
area premisé (OoH), Advertisement on station premise (RDN-Digital) &
Advertisement on station premise (RDN —NON Digital)" fora period of three
years. The catalogue has already been published on IREPS website (e-
| Auction Leasing). The details are as under: Catalogue No. - ADVT - MISC-
06-01, Type of Contract - Advertisement on station circulating area premise
(OoH) through unipoles, Lot No.- ADVT-KOTA-COO-OH-66-22-1, Station
Name - PDZ, Lot No./ADVT-KOTA-MKX-OH-63-22-1, Station Name -KIW,
Lot No.- ADVT-KOTA-MXL-OH-65-22-1, Station Name - MLZ, Lot No.-
ADVT-KOTA-MKX-OH-61-22-1, Station Name - ' GOH, Lot No.- ADVT-
KOTA-ATRU-OH-74-22-1, Station Name - SYL, Lot No.- ADVT-KOTA-
GGC-OH-67-22-2, Station Name - KNDP, Lot No.-ADVT-KOTA-GGC-OH-
69-22-1, Station Name - FSP, Lot No.- ADVT-KOTA-SGAC-OH-71-22-1,
Station Name - BON, Lot No.- ADVT-KOTA-BWM-OH-50-22-1, Station
Name - SGZ, Lot No.- ADVT-KOTA-LNR-OH-53-22-1, Station Name -
VMA, Lot No.- ADVT-KOTA-SWM-OH-64-22-1, Station Name - AMLI,
Type of Contract - Advertisement on station premise (RDN-Digital) through
LCD/LED TV, Lot No.- ADVT-KOTA-MKX-OSD-83-22-1, Station Name -
RMA Lot No.- ADVT-KOTA-KIW-OSD-84-22-1 Station Name - SGZ Lot
No.- ADVT-KOTA-DY-OSD-80-22-1 Station Name - BXN Lot No.- ADVT-
KOTA-NNW-OSD-079-22-1 Station Name - GGC Lot No.- ADVT-KOTA-
| CUW-OSD-82-22-1 Station Name - BAZ Type of Contract - Advertisement
on station premise (RDN - NON Digital) through Sign/Glow sign boards Lot
No.- ADVT-KOTA-MEP-OSN-120-22-1 Station Name- VMA, Lot No.-
ADVT-KOTA-MXL-OSN-112-22-1 Station Name- MLZ, Lot No.- ADVT-
KOTA-DHNK-OSN-117-22-1 Station Name- SMVJ, Lot No.- ADVT-KOTA-
IDG-OSN-107-22-1 Station Name- LKE, Lot No.- ADVT-KOTA-LKE-OSN-
104-22-1 Station Name- IDG, Lot No.- ADVT-KOTA-SYL-OSN-98-22-1
Station Name- CAG, Lot No.- ADVT-KOTA-MEP-OSN-120-22-1 Station
Name- VMA, Lot No.- ADVT-KOTA-MXL-OSN-112-22-1 Station Name-
MLZ, Lot No.- ADVT-KOTA-SYL-OSN-92-22-1 Station Name- ATRU, Lot
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